Batusen: |
P.Govardhana Sarma. .s» Applicant
and ‘

'4. Sri T.Somalingam,8/o0 not known, |

e

-~

(3

. | -
IN THE CENTRAL ADMINISTRATIVE TRIBUNAL: HYDERABAD BENCH

AT HYDERABAD

i
D.A.No,60 of 1997, DATE OF ORDER:11-9-1998.

1. The Superintendent of Post Offices,
Warangal Divieion, Warangal.

2. The Postmaster Genaral,
Hyderabad Region, Hydersabad.

3, The Chief. Postmaster Gensrsl, A.P,
Circle, Hydarabad.

r/o Kummarikuntla, a/w Danthalapalli S0,
Warangal District. _
(Salected candidate as BPM/Kummarikuntla).

" ee Raspolﬁant[a

COUNSEL FOR THE APPLICANT :: Mr,S.Ramakrishna Rac
COUNSEL FOR THE RESPONDENTS: Mp.V.Rajashuara Rao

CORAM:

THE: HON'BLE SRI R,RANGARAJAN,MEMBER (ADMN)
AND
THE HON'BLE SRI B.5.JAI PARAMESHWAR,MEMBER(JUDL)

; ORDER

ORAL ORDER({AS PER HON'BLE SRI R.RANGARAJAN,MEMBER(
‘ |

Heard Mr.S5.Ramskrishna Rac for the Applicant
V.Rajeshuara Rao for ths Respondents. Respondent
raceived the notice. Callagﬂéﬁﬁgﬁt{

r_
{X,//”/Tw

RDMN) )

and Mr,

Pu.a had

'.2




- of 2 acres, But/ue checked up the title submitted

To—

|

()

24 The applicant in this DA gpplied Por thé post of

EDBPM, Kummarikuntla Post OPfice as the permanent
. post 2% '

incumbeant

8P that/use-retired on 9-6-1996. A Pirst notification was

issued on 7-3-1996 with laat date as 9-4-1996 for
of applications to fill up that post. Saven %ppli
were raceived inclusive of the applicant Par that
tion., As all the seven candidates did not fulfil
tions, a second notification was issued on 17-6-19
tha last date of receipt of spplications as 18«7-1

Respondent No.4 wae selected against that notifica

3. This OA is filed challenging the selectien o
No.4 and for a consequential direction for appoint

applicant as EDBPM of that post.

4, It is a fact that Respondent No.d is mo;e me
on the ba2is of tha marks obtained in 5,5.C.,. Th
dispute that has arisen as per the applicant submi
that, Respondent No.4 did not possess the lada?prnp
wvas of the opinion that the Property Certifithe {
by the Respondent No.4 is in Survey No.144 to the
whan
applicant, the land possessed by him is in Survey
162 and not Sy.No.144. Hence, the laarned Ca%nsel
Applicant submits that, in cass he has submit%ad a
Survey Number against which he is possessing land,

applicant has no casa.

5S¢ In view of the ahove, the OA is diamis%ad ag

Respendent No.4 is possessing the required land an

»

e s

racaipt
cations
notifica-
the condi-
96 fixing
996.

tion.

f Respondent

ing the

ritorious
e only
ssion is
erty. He
ubmitted
extent

by the
No.161 &
for the
ny other
the

d
LN ] 3




is also masritoricus, No costs. [

(The selection procesedings were perused and

returned).
Kg S.JAL-PARAMESHUAR ) ( R.RANGARAJAN )
MEMBER (JUDL) MEMBER ( ADMN)

WA

Dated:this the 11th day of Septambsr,1298

*xn
OSN

[

Dictated toc steno in the Open Court
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THE HaN'3Le 2
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THE HONY3LI 3HRI Z.S.
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GADER/ JUDGRENT

e L

SHRI R.AGAIAJAN M{A)

1
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M.A/RAJC. PR,
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